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Registry 

Order of The Tribunal 

  Ld. Counsel for the respondents submitted 

that the order of this Tribunal has been 
stayed by Hon'ble Apex Court in the SLP 

filed by the respondents.  Respondents' 

counsel further submitted that in the earlier 

C.P No. 37/16,  the order was passed to 

drop the C.P with direction to the applicant 
for recalling this order enclosing the 

substantial order on the basis of the 

order  passed by Hon'ble Apex Court . The 

copy of the order passed in C.P. No. 37/16, 
filed by the respondents which is taken on 

record.  Ld. Counsel for the applicant had no 

objection if similar order is passed.  

 

In view of the above and taking into account 

the facts that the order of the Tribunal has 
been stayed  by Hon'ble Apex Court,  the 

C.P is dropped at this stage and notices if 

any issued are discharged. However, the 

applicant will be at liberty to move for 
recalling this order if required  on the basis 

of Hon'ble Apex Court's order.  

( SWARUP KUMAR MISHRA) 

            MEMBER (J)             
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